
Sl. 

No.
Name and Designation of the Officer Civil Criminal Total

1 Sri  Subhasish Sharma Roy,                                                                                

District and Sessions Judge, Agartala
708 228 936

2 ADJ., (Court No. 2), Agartala(Vacant). Charge remains with Sri Soumyo Bikash 

Das, ADJ, Agartala 
662 234 896

3 Smti. Sarmistha Mukherjee,                                                                                              

ADJ., (Court No. 3), Agartala (Exclusive POCSO)
0 117 117

4 Sri Soumyo Bikash Das,                                                                                                                   

ADJ., (Court No. 4), Agartala
601 242 843

5 Sri Sunil Kumar Singh,                                                                                        

ADJ., (Court No. 5), Agartala(FTC)
245 353 598

6 Judge, Family Court, Agartala(Vacant). Charge remains with Sri Ramdas 

Chattopadhyay, Addl. Judge, Family Court, Agartala 
569 406 975

7 Sri Ramdas Chattopadhyay,                                                                                                               

Addl. Judge, Family Court, Agartala
500 443 943

8 Smt. Tanusree Debnath,                                                                                              

Civil Judge(Sr. Div) & Asstt. Sessions Judge, (Court No.1), Agartala
561 33 594

9 Smti. Anindita Deb Ray,                                                                                           

Civil Judge (Sr. Div) & Asstt. Sessions Judge, (Court No.2), Agartala
650 32 682

10 Sri Saikat Das,                                                                                                                

CJM-cum-Civil Judge (Sr. Div), Agartala
252 957 1209

11 Sri Raja Gupta,                                                                                                                                                      

Addl.CJM-cum-Civil Judge (Sr. Div), Agartala 
91 1503 1594

12 Smti.  Surabhi Sekhar,                                                                                                          

Civil Judge(Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala 
200 647 847

13 Smti. Debjani Majumder,  Under Order of Posting as Civil Judge(Jr.Div.)-cum-JM, 

First Class, Court No.2, Agartala. Being on Maternity Leave  the Officer has not yet 

joined. Charge remains with Smt. Baishali Choudhury, JM, First Class-cum-CJ (Jr. 

Div), Agartala (Court No.6)

135 782 917

14 Sri Abhijit Adhikari,                                                                                                      

JM., First Class-cum-Civil Judge (Jr. Div),(Court No. 1), Agartala 
35 736 771

15 Smti. Swastika Das,                                                                                                                                 

JM.,First Class-cum-Civil Judge (Jr. Div),(Court No. 2), Agartala 
25 672 697

16 JM.,First Class-cum-Civil Judge (Jr. Div),(Court No. 3), Agartala (Vacant), charge 

remains with Sri Abhijit Adhikari,  JM., First Class-cum-Civil Judge (Jr. Div),(Court 

No.1), Agartala

48 911 959

17 JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 4), Agartala (Vacant), charge 

remains with Farhad Islam, JM, First Class-cum-Civil Judge (Jr. Div), (Court No. 5), 

Agartala

37 1047 1084

18 Farhad Islam,                                                                                                                         

JM., First Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala(FTC)
43 856 899

19 Smti. Baishali Choudhury,                                                                                                          

JM.,First Class-cum-Civil Judge (Jr. Div), (Court No.6), Agartala(FTC) 
35 892 927

5397 11091 16488

SI. 

No.

Name of the Station Civil Criminal Total

1 Agartala 4328 10242 14570

4328 10242 14570
2 Family Court, Agartala 569 406 975
3 Addl. Judge, Family Court, Agartala 500 443 943

1069 849 1918

5397 11091 16488

West Tripura  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2023

Court- wise pendency of Cases as on 31.03.2023

Total

Station-wise pendency of Cases as on 31.03.2023

Total

Total

Grand Total



SI. 

No.
Name and Desigantion of the Officer Civil Criminal Total

1 Sri Hrishikesh Chakraborty,                                                                                                              

District and Sessions Judge, Udaipur

195 173 368

2 Sri Manabendra Debbarma,                                                                                  

Additional District and Sessions Judge, Udaipur

196 130 326

3 Sri  Subhra Nath,                                                                                                        

Judge, Family Court, Udaipur

190 310 500

4 Sri Motom Debbarma,                                                                                                                               

Cvil Judge (Sr. Div) & Asstt. Sessions Judge, Udaipur 

280 55 335

5 Smti. Debaleena Kilikdar                                                                                                  

CJM-cum-Civil Judge (Sr. Div), Udaipur

109 273 382

6 Smti. Archana Reang,                                                                                        

Civil Judge (Jr. Div)-cum- JM. First Class, Udaipur

30 372 402

7 Smti Mohana Deb,                                                                                       

JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur,

11 331 342

8 Smti Dipannita Ganguly,                                                                                                                                                            

JM., First   Class-cum-Civil Judge (Jr. Div),  (Court No. 2),  Udaipur

14 442 456

9 Sri Ayan Choudhury,                                                                                                        

SDJM-cum-Civil Judge (Jr. Div), Amarpur

14 431 445

10 Smti. Debanjana Bhattacharjee,                                                                                                           

Civil Judge (Jr. Div) -cum-JM First Class, Amarpur 

7 570 577

1046 3087 4133

SI. 

No.
Name of the Station Civil Criminal Total

1 Udaipur 835 1776 2611
2 Amarpur 21 1001 1022

856 2777 3633
3 Family Court, Udaipur 190 310 500

1046 3087 4133

Gomati  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2023

Court- wise pendency of Cases as on 31.03.2023

Total
Station-wise pendency of Cases as on 31.03.2023

Total

Grand Total



SI. 

No.
Name and Designation of the Officer Civil Criminal Total

1 Sri Ashutosh Pandey,                                                                                                                     

District and Sessions Judge, Belonia
380 218 598

2 Sri Ravi Dahiya,                                                                                                                                         

Addl.District & Sessions Judge, Belonia
0 0 0

3 Sri Uttam Hrishi Das,                                                                                                                            

Judge, Family Court, Belonia
147 111 258

4 Sri Sushanta Debbarma,                                                                                                             

Civil Judge (Sr. Div) & Asstt. Sessions Judge, Belonia
96 52 148

5 Sri Dulal Kanti Sukla Das,                                                                                                                      

CJM-cum-Civil Judge (Sr. Div), Belonia
37 534 571

6 Smti. Madhumita Biswas,                                                                                                           

Civil Judge (Jr. Div)-cum-JM First Class, Belonia 
144 580 724

7 Smti. Chirasmita Chakraborty,                                                                                            

JM., First  Class-cum-Civil Judge (Jr. Div), Belonia
41 565 606

8 Sri Tapan Debbarma,                                                                                                  

Addl. District & Sessions Judge, Sabroom,  
178 41 219

9 Sri Aritra Das,                                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Sabroom 
12 234 246

10 Sri NR Rakesh Das,                                                                                                       

Civil Judge (Jr. Div)-cum-JM., First   Class, Sabroom 
47 142 189

1082 2477 3559

SI. 

No.
Name of the Station Civil Criminal Total

1 Belonia 698 1949 2647
2 Sabroom 237 417 654

935 2366 3301
3 Family Court, Belonia 147 111 258

1082 2477 3559

South Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2023

Court- wise pendency of Cases as on 31.03.2023

Total
Station-wise pendency of Cases as on 31.03.2023

 Total

 Grand Total



SI. 

No.
Name and Designation of the Officer Civil Criminal Total

1 Sri Prakash Kumar,                                                                                                       

District and Sessions Judge, Kailashahar

128 157 285

2 Sri Amrendra Kumar Singh                                                                                          

Additional District and Sessions Judge, Kailashahar

17 90 107

3 Sri Gobinda Das,                                                                                                                                       

Judge, Family Court, Kailashahar                                                                                                          

156 289 445

4 Smti. Ishika Dan,                                                                                                  

Civil Judge (Sr. Div) & Assistant Sessions Judge, Kailashahar

231 15 246

5 Sri Purandar Prasad Paul,                                                                                                                                          

CJM-cum-Civil Judge (Sr. Div)., Kailashahar

107 448 555

6 Smti. Papri Debbarma,                                                                                                      

Civil Judge (Jr. Div)-cum- JM First Class, Kailashahar

200 172 372

7 Smti. Susmita Das,                                                                                                                                                                

JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar(Court No. 1) 

56 149 205

8 JM, First Class-cum-Civil Judge(Jr. Div.), Kailashahar, Court No.2 

(Vacant),  Charge remains with Smti. Susmita Das, JM., First Class-cum-Civil 

Judge (Jr.Div), Kailashahar (Court No.1)

50 250 300

945 1570 2515

Sl. 

No.
Name of the Station Civil Criminal Total

1 Kailashahar 789 1281 2070

789 1281 2070
2 Family Court , Kailashahar 156 289 445

945 1570 2515

Unakoti  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2023

Court- wise pendency of Cases as on 31.03.2023

Total
Station-wise pendency of Cases as on 31.03.2023

Total

Grand Total



Sl. 

No.
Name and Designation of the Officer Civil Criminal Total

1 Sri Angshuman Debbarma,                                                                                                

District and Sessions Judge, Dharmanagar
304 314 618

2 Sri Mridul Chakraborty,                                                                                                                                                                      

Additional District & Sessions Judge, Dharmanagar                                                                                          
158 226 384

3 Smti. Sudipta Choudhury,                                                                                                                                

Judge, Family Court, Dharmanagar
261 192 453

4 Sri  Shaurav Saha,                                                                                                                     

CJ (Sr. Div) & Asstt. Sessions Judge, Dharmanagar
178 20 198

5 Sri Saamyajyoti Debnath,                                                                                                                       

CJM-cum-Civil Judge (Sr. Div.), Dharmanagar
102 299 401

6 Smti. Aparajita Singha,                                                                                                                

Civil Judge (Jr. Div)-cum- JM., First Class, Dharmanagar 
189 435 624

7 Smti Lisa Debbarma,                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
86 468 554

8 Sri Piyush Priyadershi,                                                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Kanchanpur 
2 255 257

9 Sri Sumir Bag,                                                                                                                                                

Civil Judge (Jr. Div)-cum- JM., First Class, Kanchanpur  
5 281 286

1285 2490 3775

SI. 

No.
Name of the Station Civil Criminal Total

1 Dharmanagar 1017 1762 2779
2 Kanchanpur 7 536 543

1024 2298 3322
3 Family Court, Dharmanagar 261 192 453

1285 2490 3775

North Tripura  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2023

Court- wise pendency of Cases as on 31.03.2023

Total

Station-wise pendency of Cases as on 31.03.2023

Total

Grand Total



Sl. 

No.
Name and Designation of the Officer Civil Criminal Total

1
Sri S. B. Dutta,                                                                                                                                                             

District & Sessions Judge, Sonamura
223 480 703

2
Sri Yoginder Pal,                                                                                                                                                       

Judge, Family Court, Sonamura
49 119 168

3
Sri Subhadeep Saha,                                                                                               

CJM-cum-Civil Judge (Sr. Div), Sonamura
184 909 1093

4
Sri Kaushik Bhattacharjee,                                                                                                                                   

Civil Judge (Jr. Div)-cum- JM., First Class, Sonamura
76 833 909

5
Smti Madhumita Pal,                                                                                                                      

JM., First  Class-cum-Civil Judge (Jr. Div), Sonamura,                                                                   
45 721 766

6
Sri Debashis Kar,                                                                                                                                                   

Additional District & Sessions Judge, Bishalgarh 
183 296 479

7
Sri Gaurav Kumar Shahi,                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Bishalgarh
42 881 923

8
Sri Ali Haydar Khan,                                                                                                      

Civil Judge (Jr. Div)-cum- JM., First Class, Bishalgarh
85 692 777

887 4931 5818

SI. 

No.
Name of the Station Civil Criminal Total

1 Sonamura 528 2943 3471
2 Bishalgarh 310 1869 2179

838 4812 5650
3 Family Court , Sonamura 49 119 168

887 4931 5818

Sepahijala  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2023

Court- wise pendency of Cases as on 31.03.2023

Total

Station-wise pendency of Cases as on 31.03.2023

Total

Grand Total



Sl. 

No.
Name and Designation of the Officer Civil Criminal Total

1
Smti. Sankari Das,                                                                                                                     

District and Sessions Judge, Khowai,                                                                                                  
109 217 326

2
Sri Rajib Bhattacharjee,                                                                                                      

Addl.District & Sessions Judge, Khowai
112 160 272

3
Sri Veda Pratim Debbarma,                                                                                      

Judge, Family Court, Khowai 
100 102 202

4
Smti. Nandita Bhattacharyya,                                                                                                           

Civil Judge (Sr. Div) & Asstt. Sessions Judge, Khowai
78 36 114

5
Sri Dharmendu Das,                                                                                         

CJM-cum-Civil Judge (Sr. Div), Khowai
31 863 894

6
Smti. Reena Debbarma,                                                                                                                                

Civil Judge (Jr. Div)-cum- JM., First Class, Khowai 
45 1390 1435

7
Smti. Purabi Jamatia,                                                                                                

JM., First Class-cum-Civil Judge (Jr. Div), Khowai
21 1446 1467

496 4214 4710

Sl. 

No.
Name of the Station Civil Criminal Total

1 Khowai 396 4112 4508

396 4112 4508
2 Judge, Family Court, Khowai 100 102 202

496 4214 4710

Khowai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.20233

Court- wise pendency of Cases as on 31.03.2023

Total
Station-wise pendency of Cases as on 31.03.2023

Total

Grand Total



Sl. 

No.
Name and Designation of the Officer Civil Criminal Total

1
Sri Gautam Sarkar,                                                                                      

District and Sessions Judge,  Ambassa 
76 180 256

2
Sri Anshuman Chowdhury                                                                                               

Additional District and Sessions Judge,  Ambassa 
20 86 106

3
Sri Arindam Paul,                                                                                                       

Judge, Family Court, Ambassa,
9 15 24

4
Sri Rahul Roy,                                                                                                                 

Civil Judge (Sr. Div) & Assistant Sessions Judge, Ambassa 
28 5 33

5
Sri Satyajit Das, ,                                                                                                                        

CJM-cum-Civil Judge (Sr. Div), Ambassa
25 86 111

6
Smti. Ranjabati Roy,                                                                                             

Civil Judge(Jr. Div)-cum- JM., First Class, Ambassa
6 56 62

7 Sri Surya Deo Singh,                                                                                               

Additional District & Sessions Judge, Kamalpur
99 165 264

8 Sri Bikash Debbarma,                                                                                                              

SDJM-cum-Civil Judge (Jr. Div), Kamalpur

4 242 246

9 Sri Biswatosh Dhar,                                                                                                      

Civil Judge (Jr. Div)-cum-JM., First Class, Kamalpur
48 558 606

10 Sri Avinash Jamatia,                                                                                                  

SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
12 384 396

11 Sri Amlan Mukherjee,                                                                                                      

Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
17 228 245

12 Sri Thomas Lalditsaka Darlong,                                                                                                                 

SDJM-cum-Civil Judge (Jr. Div), Gonda Twisa
0 57 57

13 Sri Sushobhan Das,                                                                                                                  

Civil Judge (Jr. Div)-cum- J.M., First Class., Gonda Twisa

2 68 70

346 2130 2476

SI. 

No.

Name of the Station Civil Criminal Total

1 Ambassa 155 413 568
2 Kamalpur 151 965 1116
3 Longtharai Valley 29 612 641
4 Ganda Twisa 2 125 127

337 2115 2452
5 Family Court, Ambassa 9 15 24

346 2130 2476

Dhalai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.03.2023

Court- wise pendency of Cases as on 31.03.2023

Total
Station-wise pendency of Cases as on 31.03.2023

Total

Grand Total



Sl. 

No.
Name of the District (s) Civil Criminal Total

1 West Tripura District, Agartala 5397 11091 16488

2 Gomati District, Udaipur 1046 3087 4133

3 South Tripura District, Belonia 1082 2477 3559

4 Unakoti District, Kailashahar 945 1570 2515

5 North Tripura  District, Dharmanagar 1285 2490 3775

6 Sepahijala District, Sonamura 887 4931 5818

7 Khowai  District, Khowai 496 4214 4710

8 Dhalai  District, Ambassa 346 2130 2476

11484 31990 43474

District-wise pendency of   Civil and Criminal Cases as on 31.03.2023

Total


